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Title: Alleged irregularities in the allotment of spectrum by Ministry of Telecommunication.

DR. C. KRISHNAN (POLLACHTI): Sir, I am speaking on behalf of the MDMK headed by Thiru Vaiko, leader of the Tamils. I would
like to raise a point in the House about the mis-management in the allotment of spectrum to new telecom firms at about
Rs.1,650 crore for all India licence....(Interruptions)

SHRIMATI M.S.K. BHAVANI RAJENTHIRAN : Sir, how many times the hon. Member will raise the same point in the House?[R74]
SHRI MADHUSUDAN MISTRY (SABARKANTHA): Sir, how many times this matter will be raised...(Inferruptions)

DR. C. KRISHNAN : Sir, the Department of Telecommunication has been questioned by the Central Vigilance Commission about
the rules and regulations adopted by the Ministry...(Interruptions)

MR. CHAIRMAN : Do not bring controversial issues. Allegations will not be on record.
...(Interruptions)

DR. C. KRISHNAN : Sir, both Swan and Unitech Companies have no infrastructure, no equipment, no network and no knowledge
about the telecom technology...(Interruptions). That is the case.

MR. CHAIRMAN: This matter has already been discussed.
...(Interruptions)

DR. C. KRISHNAN : On the issue of allocation of excess spectrum beyond the contracted amount, the DoT has failed to provide
any satisfactory reply....(Interruptions)

SHRI MADHUSUDAN MISTRY : Sir, how can he raise this matter? It has already been discussed...(Interruptions)

MR. CHAIRMAN: What can I do?
...(Interruptions)

DR. C. KRISHNAN : The DaT, in its reply to CVC has not explained under what circumstances, the additional spectrum was
allocated, and why no charges were recovered from these operators. The hon. Minister owes an explanation to the
House...(Interruptions)

MR. CHAIRMAN: Now, Mr. Sunil Khan to speak.
...(Interruptions)
MR. CHAIRMAN: Nothing will go on record except the statement of Shri Sunil Khan.
(Interruptions) G€/*
MR. CHAIRMAN: It will not be on record.
...(Interruptions)

MR. CHAIRMAN: It is not going on record.



